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 Hay Delhi,
NOTIFICATION

. . (INCOMT TAX
Vo .5 793 (F,No.261/9/84.TT7) s
conferred by sub-section (1) of Section 122
4196 1961) and

in supersession of sil
ior. in this behalf, the Central Bq
hereby direct that Appellate Asstt, Commiad
of the Ranges specified in Column (2) of tH
shall perform their functions in respect of
incoties gssessed to Income~-tax in the Incon
~and Districts specified in the correspondin
theregf excluding a1l persgons snd incomes g
%ver which the jurisdiction vests in Commis

o
o]

td

™

SCHEDUL &

S b, Range

ard of Dip
L

e Schedule below,

‘cise of the powers

of the Income-
the previous

ect Taxes,
Income-tgx

bax Act,

oners of

all persons and

- ax Circles, Wards
E entry in column( 3)
Fsessed to Income-tax™

loners of Income-t 230

eleg/Wards/Distt.

-

Income-tax Ciy
w1 3

2

T, dppellate Assistant
Commissioner of Income- -
- tax Range-I, Jalandhar

1s &Ll Circles/|
Jalagndhar, e
Jaj_andhar._, b
Circles, Tnv
and Survey C

———

Wards funcedioning at
xecept Dishbt,IT

bt Including Central
esbigation Cirgles
Lrcles,

Hoghiarpur Circle.

3« A1 Circles/Y¥ards functioning at
Fhagwara including survey circles/
wards, _
Y. Kapurthsla Circle,
2+ &ppellate Assistnat 1. &Ll circles/vwards in Distt,II,
Commissioner of Iicome- . Jalandhar, -
tax Range-II, Jalandhar 2, Moga Circle

i, Faridkot Circlle
. » Ferozepur Cirple,
3« dppellate Assistant 1. Bhabinda Circle,
Commigsioner of Iikcome- 2. bohar Circle)
tax, Bhabinda Range, 3. Huktsar Cirelig.
Bhatings L. Mansa Circle.
Whereas, the Income-tax circles, wards dr Districks or part
FEhereof stands braonsfereq by this Fotificatidn from one Range
' to ghother Range, appeals arising out of the gssessuents made in
that Income-tay Circles, Ward or District or part thereof pending
imzedlately bafore the date of this ilotificatibn pafore the
appellate issistant Comnigsioner of the Range [rom whom the

Income-tax Cire
to ang siigll be

le, Ward or Distri
dealt with by the

ct or part th
appellate Agsi

braol is trapsferred
blstgnt Commissioner




- 2 =

'-..Il_of_. Incone-tax of the Range to whom the said Circles, Ward or
District or part thereof is transferred.

Wnere all circles, wards, and Districhbs having head~
" quarters ab a parbloular plecs have been asslgned gotgan o
ippellate Asstt, Commissioner, he will heve jurisdlcuion %n
respect of Circles, Wgrds and Districts ab these headquarters

since abolished also.

This Notification shall tske effect fiom

(KZLYZ CHIND)
: Unider Se retary
Centrzl Bosrd of Direct.Taxes

To -
The Manager, _
- Govermient of India Press,
Mayapuri, lew Delhi,

Copy to e
1. The Commissioner of Inicome-tax, Jalandhar.

2. The Registrar, Income-tax Appellate Tribunal, Maharishi
Karve Marg, Bombay. :

3. ADI(RS & PR) Bulletin, New Delhi,
4, B.D. Section/id.VI Section,
5. ITCC Section (2 conies) |

6. The Jo:‘u;t Secretary & Legal Adviser Mindstry of Law,
:S_I’Iashtrl Bhaven, New Delhi, . , 8 =.

(KALY 2T CHIND)
. Under Secretary .
Central Board of Direct Taxes
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